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be constituted, membership of which may disqualify a person for being chosen
as, and for being, a Member of either Houses of Parliament under article 102
of the Constitution;

(i) to recommend in relation to the "committees" examined by it what offices
should disqualify and what offices should not disqualify;

(iii) to scrutinize, from time to time, the Schedule to the Parliament (Prevention
of Disqualification) Act, 1959, and to recommend any amendments in the said

Schedule, whether by way of addition, omission or otherwise;

That the Joint Committee shall, from time to time, report to both Houses of
Parliament in respect of all or any of the aforesaid matters; That the Members of the
Joint Committee shall hold office for the duration of the present Lok Sabha;

That in order to constitute a sitting of the Joint Committee, the quorum shall be
one-third of the total number of Members of the Committee;

That in other respects, the rules of procedure of this House relating to Parliamentary
Committees will apply with such variations and modifications as the Speaker may make;
and

That this House recommends to the Rajya Sabha that the Rajya Sabha do join in
the said Joint Committee and to communicate to this House the names of the Members
to be appointed by the Rajya Sabha to the Joint Committee."

2. I am to request that the concurrence of Rajya Sabha in the said motion, and also
the names of the Members of Rajya Sabha appointed to the Joint Committee, may be
communicated to this House."

PRIVATE MEMBERS' RESOLUTION — Contd
Agrarian crises and persistent suicides by the farmers in Vidarbha region

MR. DEPUTY CHAIRMAN: Okay. Thank you. What is your point of order,
Mr. Bhupinder Singh and under which rule? Tell me the rule.

SHRI BHUPINDER SINGH: Mr. Deputy Chairman, Sir, I humbly draw your
attention to Chapter VI - Arrangement of Business - and from Rule 24 which deals with
Private Members' Business to Rule 26 which deals with Private Members' Resolutions.

Sir, I humbly submit that there is no mention that for a Resolution which has been
taken up in the House for consideration has to be finished in two hours or three hours
or four hours. There is nothing like that.



288 Private Members' [RAJYA SABHA] Resolutions

MR. DEPUTY CHAIRMAN: That is the direction of the hon. Chairman. It is as
valid as rule ...(Interruptions)... See, the direction of the hon. Chairman is as valid as rule.

SHRI BHUPINDER SINGH: Sir, it is a very important point. Let me finish it. The
Resolution which has been taken up...
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MR. DEPUTY CHAIRMAN: You reply to me.

SHRI BHUPINDER SINGH: This Resolution was discussed on 18th also and it
was inconclusive. For further discussion, it has come to this House today. Sir, I am not
challenging the authority of the Chair. I am only submitting. The rule says that there
is no fixed time.

MR. DEPUTY CHAIRMAN: I have already told you that it is the direction from
the hon. Chairman. It is as valid as rule. Now, sit down. Now, Mr. Vijay Darda.

SHRI BHUPINDER SINGH: It is not known to us. That is why I requested to
participate in this debate.

MR. DEPUTY CHAIRMAN: No problem. You keep this in mind next time. Give
your name in advance, your name will come.

SHRI BHUPINDER SINGH: Sir, I gave my name in time.

MR. DEPUTY CHAIRMAN: Now, Mr. Vijay Darda to move a Resolution regarding
agrarian crisis and suicides by farmers in Vidarbha region. It is a very important subject.
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5.00 p.m.

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Just a minute. Do you

want...
SHRI VIJAY JAWAHARLAL DARDA: Sir, just give me two minutes.

Suaarege (St AARE g29R) @ 3R Y FEd ¥ @ TRT 919 YT
YSIYRM B, 9 3T 9 WR R gt Hehcl 21 379 UTd §91 I ©, | think the House

does not want to... ... (Interruptions)...

SHRI VIJAY JAWAHARLAL DARDA: Okay, Sir, I will continue next time.

SPECIAL MENTION — Contd

Demand to pass the communal violence Bill early so as to protcct the fraternity

and brotherhood in the country

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Okay; this Resolution
would be taken up on the next day allotted to the Private Members’ Resolutions. But

before that Chaudhary Munovver Saleem will lay his Special Mention.
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